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(i}  Sanction was 81.6% of target and 74.7% of sanctioned cases
were disbursed.

() Average amount of loan disbursed is Rs. §7,403/- per
beneficiary.

{iv} Employment generated is 1.94 persons per functional unit.

(v) Thedistribution of the beneficiaries in ruraf and urban areas is
49.9% & 50.1% respectively

(vi) Assets have been created in 88.7% of the cases disbursed.

(vii) about36.4 of the beneficaries were repaying the loan instaiment
on time.

(viii) Wilful default has been found in 16% of the default cases.

Allotment of Fund Through KVIC

881. DR. VIJAY MALLYA: Will the Minister of AGRO AND RURAL
INDUSTRIES be pleased to state:

(a) the allotment of funds to various NGOs for the promotion of
Khadi and Village Industries through KVIC since 1998 year-wise and
State-wise;

{b) whether it is a fact that a number of applications from Karnataka
have been rejected during the last year, if 50, the reasons therefore; and

(c)} whether Government are planning to establish a regional office in
Karantaka to prornote Khadi industry?

THE MINISTER OF AGRO AND RURAL INDUSTRIES (SHRI KARIYA
MUNDA): (a) Statement-| and Il provide the State-wise/year-wise details
of funds disbursed by the Khadi and Village Industries Commission (KVIC)
to its directly aided institutions, which are registered under the Societies
Registration Act, 1864 and commonly known as NGOs. (See below)

{b) No, Sir.

(c) The Government does not establish regional office to promote Khadi,
however, the KVIC on its own takes decision for establishing its regional
offices as per requirement.
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Year-Wise/Slate-Wise Disbursement to Directly Aided institutions Under

KVI Sector

(As. in Lakhs)

Si. State and U.T. 1998-99 1999-2000 2000-01
No. Grant Loan Grant Loan Grant Loan
1 2 3 4 5 & 7 8
1. Andhra Pradesh 379.10 4586 646.68 53.25 19466 27.70
2. Arunchal Pradesh 0.00 0.00 4. 90 0.00 3.18 0.26
3.  Assam 65.51 279 8764 119.19 59.01 30.12
4. Bihar 1230.49 60.85 34984 26.37 326.28 106.72
5. Goa 0.36 1.85 0.79 0.00 18.49 0.00
6. Guijarat 2811.62 8.471598.81 19.381155.46 16.71
7. Maryana 705.17 1098 462.86 92.71 554.15 1.10
B. Himachal Pradesh 84.45 10.85 466.36 4.78 193.32 17.24
9. Jammu & Kashmir 183.63 7.13 11273 0.00 6&7.54 2892
10. Karantaka 1126.05 88.33 438.75 43.84 400.25 19.01
11. Kerala 245.39 49.16 766.60 1549 31085 34,65
12. Madhya Pradesh 220.51 20.29 581.69 §.75 301.22 73.50
13. Maharashtra 374.56 49.58 458.41 24.43 35195 16.40
14. Manipur -0.07 0.34 010 12.28 2.77 4.59
15. Meghalaya 271 014 192 023 223 422
16. Mizoram 6.41 0.10 4.73 0.00 -038 .0.18
17. Nagaland 6.31 0.00 17.86 1541 13.57 13.09
18. Orissa 175.55 14.44 119.28 550 65.98 5297
19. Punjab 358.85 12.66 952.59 65.94 447.03 -0.64
20;_ Rajasthan 1639.51 43.30 999.58 36.18 708.25 5.22
21. Sikkim 0.00 0.00 0.00 0.00 2.20 1.83
22. Tamil Nadu 2937.86 79.684077.20 30.511867.54 21.10
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T2 3 4 5 6 7 8
23. Tripura 0.50 0.00 0.91 0.00 3.73 2.60
24 Uttar Pradesh 4485.30 523.985185.92 100.794398.14 174.84
25. West Bengal 603.59 84.82 332.14 1492 22530 90.81
26. Andaman & Nicobar 0.00 0.00 0.36 0.00 0.50 0.00

Island
27. Chandigarh 000 000 000 000 023 0©.00
28. Dadra and Nagar 0.00 0.00 0.00 0.00 0.00 0.00
Haveli
29. Daman and Dy 0.00 0.00 0.00 0.00 0.50 0.00
30, Delh 674 .61 11.76 389.02 5.00 266.76 25.96
31 Lakshdweep 0.03 .00 0.00 0.00 0.00 0.00
32. Pondicherry 0.23 1.28 -0.27 0.20 25.23 0.00
Total 18312.71 1128.07 1805740 696.15 11965.43 768.?4
Statement-ll
Year-Wise/State-wise Disbursement to Directly Aided Institutions From
CBC Source:
(Rs. in Lakhs)
Si.  States and U.T, 1998-99 1999-2000 2000-01
No.

1. Andhra Pradesh 86.42 37.02 5496

2. Arunachal Pradesh 0.00 0.00 0.00

3. Assam 1.52 1.49 273

4. Bihar 4.01 0.00 0.00

5. Goa 1.65 0.00 0.00

6. Gujarat —0.22 —0.06 1.73

7. Haryana 5.20 17.47 0.34

8. Himachal Pradesh 2.45 .58 0.41

9. Jammu & Kashmir 0.07 —0.01 0.00

51



RAJYA SABHA

[25 July, 2002]

Sl.  Statesand UT. 1998-99 1999-200C 2000-01
No.
10. Karnataka 9.51 18.61 5.62
11, Kerala 14.52 0.00 3.91
12. Madhya Pradesh 25.96 —0.28 3.85
13. Mabharashtra 46.6 51.91 53.24
14, Manipur —0.31 0.20 —0.14
15. Meghalaya 0.43 0.00 0.00
16. Mizoram 0.46 —0.18 0.00
17. Nagaland 1.57 4.17 0.00
18. Orissa 7.48 1.12 269
19. Punjab 7.50 —0.38 0.00
20. Rajasthan 1.08 2.26 8.91
21, Sikkim 0.00 0.00 0.00
22. TamilNadu 95.47 36.71 75.09
23. Tripura 0.00 3.05 0.00
24. UttarPradesh 53.81 48.79 44.18
25. WestBengal 0.00 0.00 0.00
26. Chattisgarh 0.00 0.00 0.00
27. Jharkhand 0.00 0.00 0.00
28. Uttaranchal 0.00 0.00 0.00
29. Andaman & Niccbar —0.09 0.37 0.00
Island
30. Chandigarh 0.00 0.00 0.00
31. Dadraand Nagar Haveli 0.00 0.00 0.00
32. Daman and diu 0.00 .00 0.00
33. Delhi 2.10 0.52 0.00
34. Lakshdweep 0.04 0.00 0.00
35. Pondicherry 0.35 0.00 0.00
TotaL 367.58 223.37 257.52
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